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PREFACE 

This Publication contains a brief resume of work done in the 
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to 1 st September, 1997 including the six special sittings held from 26 
August to 1 September, 1997 to commemorate the golden jubilee of 
India's independence. 

NEW DELHI; 
October, 1997 
Asvina, 1919 (Saka) 

S. GOPALAN, 
Secretary-General. 



CONTENTS 
PAGE 

1. DURATION OF SESSiON............................ .......... ............... 1 
2. ADJOURNMENT MOTION .................................................... 2 
3 ADDRESS BY THE SPEAKER............................................... 3 
4. Bills 

(i) Government Bills.. ...... ................ .......... ...... ........... 4 
(ii) Bills referred to Standing Committees................... 10 

(iii) Private Members' Bills ........................................ .. 12 
5. COMMITTEES 

(i) Financial Committees............................................ 20 
(ii) Standing Committees.......................... ...... ............ 21 

(Iii) Committee other than Financial and Standing 
Committees............................................................ 23 

6. DiViSiONS........................................................................ 25 
7. FINANCIAL BUSINESS 

(i) Railway Budget........ .................................. ............ 26 
(ii) General Budget.... ........ ........ ...... .................. .......... 26 

8. LEAVE OF ABSENCE.......................................................... 27 
9. MOTIONS 

Motions under Rules 191 and 342............ ............ 28 
10. OATH OR AFFIRMATION ........................................... ......... 30 
11 . OBITUARY REFERENCES........................ .......................... 31 ~ 
12. PAPERS LAIO ON THE TABLE.............................................. 33 
13. PERSONAL EXPLANATION UNDER RULE 357 ........................ 34 
14. PETITIONS .................................... .................................. 35 
15. QUESTIONS 

(i) Starred.. ........... ........................................... ........... 36 
(ii) Short Notice ...... ............. ......... .................... ........... 36 

(i) 



(ii) 

PAGE 

(iii) Unstarred.... ... ... ...... .... ............ .......... ....... .............. 36 

(iv) Half-an-Hour discussions arising out of answers 
to Questions........................................................... 37 

16. RESOLUTIONS 

(i) Resolution placed before the House by the 
Speaker................................................................ 38 

(ii) Statutory Resolutions.......... ...................... ...... ...... 39 

(iii) Private Members' Resolutions............................... 40 

17. SHORT DURATION DISCUSSIONS (RULE 193) ...................... 41 

18. SPEAKER / DEPUTY SPEAKER / CHAIRMAN / ANNOUNCE-
MENTS/OBSERVATIONS/R~FERENCES/RuLINGS ................. 43 

19. STATEMENTS 

(i) Statements made/laid by Ministers under 
Rule 372.............................................................. 44 

(ii) Matters under Rule 377 
Position regarding receipt of replies from 
Ministers concerned (as on 11.9.1997) ................ 46 

(in) Statement showing time spent on disorderly 
scenes/interruptions in the House during Fifth 
Session, 11th Lok Sabha....................................... 47 

(iv) Statement indicating matters raised after Ques-
tion Hour and before taking up the listed busi-
ness and time taken thereon................................. 48 

20. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF 
BUSiNESS........................................................................ 49 



1. DURATION OF SESSION 

Dale of COrlmencement 

Date of Adjournment slI1e die 
[late of Prorogation 

TDtal number of days of Session 

j'-4umber of actuai sittings 

~~umber of Hours of sittings 

(ii, 23 July, 1997 

*' September, 1997 £ 
2.:; 1997 

41 
23 
185 hours 17 minutes 

---~ -~~-.~~----------~-

@ The lirst sitting commenced with the playing 01 National Anthem . 

• As per schedule, the House was adjourned on 14.8.1997 to meet again on 
26.8.1997 lor Special Session 01 Lok Sabha to commemorate the Golden 
Jubilee 01 India's Independence. 

OriginaHy the Session was scheduled to conclude on 29 August, 1997 but as 
per decision 01 Leaders 01 Parties/Groups, the House also met on 30 August, 
1997 and 1st September, 1997. 

£: The last silling ended with the playing 01 Nationel Song. 
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3. ADDRESS BY SPEAKER 
-------------------------------.--.-.-- ---._---- --_.-----------------
Subject By whom Rule Date 

Special session 01 Lok Sabha to The Speaker 360 26.8.1997 
Gommemorate the Golden Jubilee 01 
India's Independence . 

. _-- .. _". -_._----------------------------

3 



SI
. 

Ti
tle

 o
f 

th
e 

81
11

 
D

at
e 

of
 

N
o.

 
in

tro
du

c-
tio

n 

I. 
T

he
 E

xp
or

t-
Im

po
rt

 B
an

k 
24

.2
.1

99
7 

of
 

In
di

a 
(A

m
en

dm
en

t)
 

(E
ar

li
er

 
B

ill
. 

19
97

 
Se

ss
io

n)
 

2. 
Th

e 
D

oc
k 

W
or

ke
rs

 
(R

eg
ul

at
io

n 
of

 
E

m
pl

oy
m

en
t)

 
tI

na
pp

lic
ab

ili
ly

 t
o 

M
aj

or
 

Po
rt

s)
 

B
ill

, 
19

97
, 

as
 

pa
ss

ed
 b

y 
R

aj
ya

 S
ab

ha
 

4.
 

B
IL

LS
 

(i)
 

G
ov

er
nm

en
t 

B
ill

s 

D
at

e 
01

 
D

at
e 

of
 

Ti
m

e 
ta

ke
n 

N
o 

of
 

N
o 

01
 

am
en

d-
m

en
ts

 
ca

rn
ed

 

P
ro

gr
es

s!
 

R
em

ar
ks

 
la

yi
ng

 
di

sc
us

si
on

 
am

en
d-

on
 

th
e 

in
 

m
en

ts
 

Ta
bl

e 
Lo

k 
S

ab
ha

 
ta

bl
ed

 
(in

 
th

e 
ca

se
 o

f 
B

ill
 

pa
ss

ed
 

by
 

R
aj

ya
 

S
ab

ha
) 

-
-

-
-
-

--
--

--
--

--
--

-_
. 

-
-

-
-
-
-
~
-
~
-
-
-

--
--

-
-
-
-
-

H
 

1\1
 

15
.5

.1
<J

<l7
 

l!i
 

Pa
ss

ed
 

(E
M

ll
er

 
Se

ss
io

n)
 

23
.7

.1
9'.

17
 

( C
un

si
de

ra
-

tl
on

 
an

d 
P;

,s
sl

llg
) 

15
.3

.1
9'.

17
 

2:
1.

7 
1'

/4
7 

2-
l 

Pa
ss

ed
 

(E
ar

li
er

 
(C

on
sJ

dc
:r

at
h)

1l
 

Se
ss

io
n)

 
an

d 
Pa

ss
in

g)
 

to
-



3.
 4.
 

Th
e 

'. 

, • 

In
su

ra
nc

e 
20

.1
2.

19
96

 
Re

gu
la

to
ry

 A
ut

ho
rit

y 
Bi

ll.
 

(E
ar

lie
r 

19
96

 
S

es
si

on
) 

Th
e 

B
ro

ad
ca

st
in

g 
Bi

ll.
 

16
.5

.1
99

7 
19

97
 

(E
ar
~e
r 

S
es

si
on

) 

H
 

24
.7

.1
99

7 
7 

4.
8.

19
97

 
5.

8.
19

97
 

6.
8.

19
97

 
(C

on
si

de
ra

tio
n 

an
d 

W
ith

dr
aw

al
) 

25
.7

.1
99

7 
(M

ot
io

n 
lo

r 
ex

te
ns

io
n 

01
 

tim
e 

lo
r 

pr
es

en
ta

tio
n 

01
 

th
e 

R
ep

or
t 

01
 

th
e 

Jo
in

t 
C

om
m

itt
ee

) 

... 

M
 

38
 

14
 

W
ith

dr
aw

n 
by

 l
ea

ve
 0

1 
th

e 
H

ou
se

. 

A
 

m
ot

io
n 

lo
r 

ex
te

ns
io

n 
01

 
tim

e 
IO

f 
pr

es
en

ta
tio

n 
01

 
th

e 
~
 

R
ep

or
t 

01
 

Jo
in

t 
C

om
m

ill
ee

 
up

 
to

 
th

e 
la

st
 

w
ee

k 
01

 
w

in
te

r 
se

ss
io

n.
 

19
97

. 
ad

op
te

d.
 



5.
 

Th
e 

O
ut

-o
f-t

ur
n 

25
.7

.1
99

7 
A

llo
tm

en
t 

of
 G

ov
er

nm
en

t 
R

es
id

en
ce

s 
(V

al
id

at
io

n)
 

Bi
ll,

 
19

97
 

6.
 

Th
e 

C
ot

to
n 

G
in

ni
ng

 a
nd

 
25

.7
.1

99
7 

P
re

ss
in

g 
Fa

ct
or

ie
s 

(R
ep

ea
l) 

Bi
ll,

 
19

97
 

7.
 

Th
e 

Le
ad

er
s 

an
d 

C
hi

ef
 

31
.7

.1
99

7 
W

hi
ps

 
of

 
R

ec
og

ni
se

d 
P

ar
tie

s 
an

d 
G

ro
up

s 
in

 
P

ar
lia

m
en

t 
(F

ac
ili

tie
s)

 
Bi

ll,
 

19
97

 

8.
 

Th
e 

E
ss

en
tia

l 
1.

8.
19

97
 

C
om

m
od

iti
es

 
(S

pe
ci

al
 

P
ro

vi
si

on
s)

 
A

m
en

dm
en

t 
sm

, 
19

97
 

9.
 

Th
e 

H
ig

h 
C

ou
rt 

an
d 

7.
8.

19
97

 
S

up
re

m
e 

C
ou

rt 
Ju

dg
es

 
(C

on
di

tio
ns

 
of

 
S

er
vi

ce
) 

A
m

en
dm

en
t 

Bi
ll,

 
19

97
 

6 
P

en
di

ng
 

13
.8

.1
99

7 
a 

05
 

P
as

se
d 

P
en

di
ng

 

~
.
 

18
 

P
en

di
ng

 

P
en

di
ng

 



1(
1.

 
.
.
 N

ar
co

tic
 D

ru
gs

 a
nd

 
11

.8
.1

99
7 

P
sy

ch
ot

ro
pi

c 
S

ub
st

an
ce

s 
(A

m
en

dm
en

t)
 B

ill
. 

19
97

 
11

. 
Th

e 
In

di
ra

 
G

an
dh

i 
N

at
io

na
l O

pe
n 

U
ni

ve
rs

ity
 

(A
m

en
dm

en
t)

 B
ill.

 
19

97
. 

as
 

pa
ss

ed
 

by
 

R
aj

ya
 

S
ab

ha
 

12
. 

Th
e 

A
pp

ro
pr

ia
tio

n 
12

.8
.1

99
7 

(R
ai

lw
ay

s)
 

N
o.

 
4 

B
ill.

 
1!

."g
7 

£1
3.

 
@

Th
e 

P
re

si
de

nt
ia

l 
an

d 
12

.8
19

97
 

V
ic

e-
P

re
si

de
nt

ia
l 

E
le

ct
io

ns
 

(S
ec

on
d 

A
m

en
dm

en
t)

 B
ill

. 
19

97
 

14
. 

Th
e 

.~
pr

op
ri

al
io

n 
13

.8
.1

99
7 

(N
o

.4
) 

B
ill.

 
19

97
 

H
 

M
 

12
.8

19
97

 
13

.8
.1

99
7 

0 
27

 
(C

on
si

de
ra

tio
n 

an
d 

P
as

si
ng

) 

12
.8

.1
99

7 
0 

36
 

(C
on

si
de

ra
tio

n 
an

d 
P

as
si

ng
) 

13
.8

.1
99

7 
0 

11
 

(C
on

si
de

ra
tio

n 
an

d 
P

as
si

ng
) 

13
.8

.1
99

7 
0 

05
 

(C
on

S
id

er
at

io
n 

an
d 

P
as

si
ng

) 

15
 

2 

P
en

di
ng

 

P
as

se
d 

P
as

se
d 

P
as

se
d 

as
 

am
en

de
d 

P
as

se
d 

@
 T

he
 M

ot
io

n 
fo

r 
co

ns
id

er
at

io
rl 

01
 t

he
 B

ill
 w

as
 d

is
cu

ss
ed

 t
og

et
he

r 
W

ith
 t

he
 S

ta
tu

to
ry

 R
es

ol
ut

io
n 

se
ek

in
g 

di
sa

pp
ro

va
l 

of
 t

he
 

Pr
es

II:
Ie

nt
ia

l 
an

d 
V

ic
e-

P
re

si
de

nt
ia

l 
E

le
ct

io
ns

 (
A

m
en

dm
en

t) 
O

rd
in

an
ce

. 
19

97
 (

N
o.

 
13

 0
1 

19
97

). 

£ 
Th

e 
sh

or
t 

tit
le

 o
f 

th
e 

B
ill

 w
as

 c
ha

ng
ed

 t
o 

th
e 

P
re

si
de

nt
ia

l 
an

d 
V

ic
e·

P
re

si
de

nl
la

l E
le

cl
lo

ns
 (

A
m

en
dm

en
t) 

B
ill.

 1
99

7 
th

ro
ug

h 
an

 
am

en
dm

en
t 

to
 c

la
us

e 
1 

by
 L

ok
 S

ab
ha

. 

" 



1 
. 

15
. 

T
he

 I
nc

om
e-

la
x 

(S
ec

on
d 

13
.8

.1
99

7 
A

m
en

dm
en

t) 
Bi

ll.
 

19
97

 
16

. 
Th

e 
C

on
st

itu
tio

n 
12

.7
.1

99
6 

(S
ch

ed
ul

ed
 T

rib
es

) 
(E

ar
lie

r 
O

rd
er

 (
A

m
en

dm
en

t) 
Bi

ll.
 

S
es

si
on

) 
19

96
 

17
. 

Th
e 

Le
gi

sl
at

iv
e 

C
ou

nc
ils

 
14

.8
.1

99
7 

Bi
ll.

 
19

97
 

18
. 

Th
e 

E
le

ct
ric

ity
 

14
.8

.1
99

7 
R

eg
ul

at
or

y 
C

om
m

is
si

on
s 

B
ill

. 
19

97
 

4 

H
 

M
 

14
.8

.1
99

7 
0 

01
 

15
 

( P
re

se
nt

at
io

n 
of

 r
ep

or
t 

0' 
Se

te
ct

 
C

om
m

itt
ee

) 

P
en

di
ng

 

R
ep

or
t 

of
 (

7 
I.

~ 
~
~
c
t
/
 

C
om

m
itt

ee
 

pr
es

en
te

d 

P
en

di
ng

 

P
en

di
ng

 

<X
l 



SUMMARY 

1 . Bills pendi ng at the end of the last session 14 
2. Bills introduced 12 
3. Bills opposed at Introduction stage Nil 
4. Bills passed by Rajya Sabha and laid on the 1 

Table 
5. Bills passed by Rajya Sabha and returned by Nil 

Lok Sabha with amendments 
6. Bills returned by Rajya Sabha with Nil 

amendments and laid on the Table of the Lok 
Sabha 

7. Bills passed 7 
8. Bills negatived Nil 
9. Bills withdrawn 1 

10. Bills part-discussed Nil 
11 Motions for adjournment of debate on the Bills Nil 

adopted 
12. Bills referred to Select Committee Nil 
13. Bills referred to JOint Committee Nil 
14. Bills reported by Select Committee 1 
15 Bills reported by JOint Committee Nil 
16 Bills originating in and referred to JOint Nil 

Committee by Rajya Sabha in respect of which 
motions for concurrence were adopted by Lok 
Sabha 

17. Bills referred to Standing Committees by 11 
Chairman/Speaker 

18. Bills reported by Standing Committees 3 
19. Bills pending at the end of the Fifth Session of 19 

Eleventh Lok Sabha vide para No. 1450 of Lok 
Sabha Bulletin Part II, dated 8.9.1997. 

9 



(ii
) 

B
ill

s 
re

fe
rr

ed
 t

o 
th

e 
St

an
di

ng
 C

om
m

itt
ee

s 
an

d 
pr

es
en

ta
tio

n/
la

yi
ng

 o
f 

R
ep

or
t 

th
er

eo
f 

-
-
-
-
-
-
-
-
-
-
-
-
-
-
-
-
-
-

..
 -
-
-
-
-
-
-
~
-

-
-
-
-
.-

-

S
.N

o.
 

1.
 

2.
 

3.
 

4.
 

5.
 

6 

Ti
tle

 0
1 

th
e 

B
ill

 

2 

Th
e 

C
oH

ee
 

(A
m

en
dm

en
t)

 
B

ill
. 

19
97

 
Th

e 
C

on
st

itu
tio

n 
(E

ig
ht

y-
Th

ird
 

A
m

en
dm

en
t)

 B
ill

. 
19

97
 

Th
e 

N
av

y 
(A

m
en

dm
en

t)
 

B
ill

. 
19

97
 

Th
e 

N
at

io
na

l 
In

st
itu

te
 

01
 

P
ha

rm
ac

eu
tic

al
 

E
du

ca
tio

n 
an

d 
R

es
ea

rc
h 

B
il.

 
19

97
 

Th
e 

P
ay

m
en

t 
01

 
G

ra
tu

ity
 

(
A
m
e
n
d
m
e
n
U
~
,
 

19
97

 

Th
e 

N
ot

ar
ie

s 
(A

m
en

dm
en

t)
 

B
ill

. 
19

97
 

r 

D
at

e 
of

 
In

tr
od

uc
tio

n 
In

 
Lo

k 
S

ab
ha

! 
R

aj
ya

 S
ab

ha
 

3 2B
.2

.1
99

7 
(L

S
) 

20
.7

.1
99

7 
(R

S
) 

12
.3

.1
99

7 
(R

S
) 

3.
3.

19
97

 
(L

S
) 

28
.7

.1
99

7 
(R

S
) 

4.
8.

19
97

 
(R

S
) 

R
ef

er
re

d 
oy

 
S

pe
ak

er
/ 

C
ha

irm
an

 

4 

C
ha

irm
an

 

C
ha

irm
an

 

S
pe

ak
er

 

S
pe

ak
er

 

S
pe

ak
er

 

C
ha

irm
an

 

N
am

e 
of

 
C

om
m

ltt
ee

/ 
D

at
e 

of
 

re
fe

re
nc

e 

5 C
om

m
er

ce
 

(5
.3

.1
99

7)
 

H
um

an
 R

e-
so

ur
ce

 D
ev

el
op

-
m

en
t 

(3
0.

7.
19

97
) 

D
ef

en
ce

 
(1

7.
31

99
7)

 
P

et
ro

le
um

 
an

d 
C

he
m

ic
al

s 
(4

.3
19

97
) 

La
bo

ur
 

an
d 

W
el

la
re

 
(4

.B
.1

99
7)

 
H

om
e 

A
ffa

irs
 

(5
.B

.1
99

7)
 

D
at

e 
of

 
pr

es
en

ta
-

tlo
rv

1a
yi

ng
 

of
 t

he
 

R
ep

or
t 

6 2B
.7

.1
99

7 

31
.7

.1
99

7 

3
1

7
1

9
9

7
 

R
em

ar
ks

 

7 

P
en

di
ng

 i
n 

LS
 

P
en

di
ng

 
w

ith
 

C
om

m
itt

ee
 

P
en

di
ng

 i
n 

R
S 

P
en

di
ng

 i
n 

LS
 

P
en

di
ng

 
w

ith
 

C
om

m
itt

ee
 

P
en

di
ng

 
w

ith
 

C
om

m
itt

ee
 

-o 



2 
3 

4 
5 

6 
7 

7.
 

Th
e 

D
el

hi
 

R
en

t 
(A

m
en

dm
en

t) 
28

.7
.1

99
7 

S
pe

ak
er

 
U

rb
an

 a
nd

 A
ur

al
 

P
en

di
ng

 
w

ith
 

Ba
l, 

19
97

 
(A

S
) 

D
ev

el
op

m
en

t 
C

om
m

itt
ee

 
(5

.8
.1

99
7)

 
8.

 
T

he
 

M
ar

ria
ge

 
La

w
s 

13
.8

.1
9!

,7
 

C
ha

irm
an

 
H

or
ne

 A
lla

lrs
 

P
en

di
ng

 
w

ith
 

(A
m

en
dm

en
t)

 B
ill,

 
19

97
 

(A
S

) 
(5

.8
19

97
) 

C
om

m
ill

ee
 

9.
 

Th
e 

N
ar

co
tic

 
D

ru
gs

 
an

d 
11

.8
.1

99
7 

S
pe

ak
er

 
Fi

na
nc

e 
P

en
di

ng
 

w
ith

 
P

sy
ch

ot
ro

pi
c 

S
ub

st
an

ce
s 

(L
S

) 
( 1

1
8

1
9

9
7

) 
C

om
m

ill
ee

 
(A

m
en

dm
en

t) 
Bi

ll.
 

19
97

 
10

. 
Th

e 
In

di
an

 M
aj

or
ity

 (
A

m
en

dm
en

t) 
13

.8
.1

99
7 

C
ha

irm
an

 
H

om
e 

A
lla

irs
 

P
en

di
ng

 
w

ith
 

B
ill

, 
19

97
 

(R
S

) 
(1

9B
.1

99
7)

 
C

om
m

ill
ee

 
11

. 
Th

e 
C

od
e 

of
 

C
iv

il 
P

ro
ce

du
re

 
14

.B
.1

99
7 

C
ha

irm
an

 
H

om
e 

A
ffa

irs
 

P
en

di
ng

 
w

ith
 

(A
m

en
dm

en
t) 

Bi
ll,

 
19

97
 

(A
S

) 
(1

9B
 1

99
7)

 
C

om
m

ill
ee

 
12

. 
Th

e 
E

le
ct

ric
ity

 
A

eg
ul

at
or

y 
14

.8
.1

99
7 

S
pe

ak
er

 
E

ne
rg

y 
P

en
di

ng
 

w
ith

 
C

om
m

is
si

on
s 

Bi
ll,

 
19

97
 

(L
S

) 
(2

7 
B

.1
99

7)
 

C
om

m
itt

ee
 

.... .....
. 

13
. 

Th
e 

C
om

pa
ni

es
 A

m
en

dm
en

t 
Bi

ll.
 

14
.8

19
97

 
S

pe
ak

er
 

Fi
na

nc
e 

P
en

di
ng

 
w

ith
 

19
97

 
(A

S
) 

(2
9B

 1
99

7)
 

C
om

m
ill

ee
 

14
. 

Th
e 

D
el

hi
 D

ev
el

op
m

en
t 

A
ut

ho
rit

y 
14

.8
.1

99
7 

S
pe

ak
er

 
U

rb
an

 a
nd

 A
ur

al
 

P
en

di
ng

 
w

ith
 

(V
al

id
at

io
n 

of
 

D
is

ci
pl

in
ar

y 
(A

S
) 

D
ev

el
op

m
en

t 
C

om
m

itt
ee

 
P

ow
er

s)
 B

ill,
 

19
97

 
(4

!U
9

9
7

) 



(II
i) 

P
riv

at
e 

M
em

be
rs

' 
B

ill
s 

SI
. 

No
. 

Ti
tle

 0
1 

th
e 

B
ill

 a
nd

 
m

em
be

r-
in

-c
ha

rg
e 

2 

D
at

e 
01

 i
n-

D
at

e(
s)

 o
f 

tro
du

ct
io

n 
la

Yi
ng

 o
n 

th
e 

ta
bl

e 
(in

 
th

e 
el

is
e 

Bi
lls

 
pa

ss
ed

 b
y 

R
aj

ya
 

Sa
bh

a)
 

3 
4 

1.
 

Th
e 

Fo
re

st
 

(C
on

se
rv

at
io

n)
 

25
.7

.1
99

7 

2.
 

3.
 

4.
 

A
m

en
dm

en
t 

B
il,

 
19

97
 

(A
m

en
dm

en
t 

of
 s

ec
tio

n 
2)

 
by

 
S

hr
i 

M
ah

ab
ir 

La
l 

V
is

hw
ak

ar
m

a,
 

M
.P

. 

Th
e 

C
on

st
itu

tio
n 

(A
m

en
dm

en
t) 

25
.7

.1
99

7 
B

ill
, 

19
97

 
(A

m
en

dm
en

t 
of

 
ar

tic
le

 2
17

) 
by

 S
hr

i M
ah

ab
ir 

La
l 

Vr
sh

w
ak

ar
m

a,
 

M
.P

. 
Th

e 
C

om
pu

ls
or

y 
S

te
ri6

sa
tio

n 
25

.7
.1

99
7 

Bi
ll,

 
19

97
 b

y 
S

hr
i 

R
am

es
hw

ar
 

Pa
tid

ar
, 

M
.P

. 

Th
e 

P
un

ja
b 

M
un

ic
ip

al
 

25
.7

.1
99

7 
C

or
po

ra
tio

n 
La

w
 (

E
xt

en
si

on
 t

o 
C

ha
nd

ig
ar

h)
 

A
m

en
dm

en
t 

Bi
H,

 
19

97
 

(
A
m
~
n
d
m
~
n
l
 

o
f 

Ih
t 

Sc
ht

du
lt

) 
by

 
St

w
i 

Sa
ty

a 
Pa

l 
Ja

in
, 

M
.P

. 

D
at

e(
s)

 o
f 

di
sc

us
si

on
 

in
 L

ok
 

Sa
oh

a 

5 

-_
. -

--
-
-
~
-
-
-
-
-

--
Ti

m
e 

ta
ke

n 

6 

H
M

 

N
o.

 (
'. 

am
en

d·
 

m
en

ts
 

ta
bl

ed
 

7 

N
o 

of
 

am
er

,d
· 

m
en

ts
 

ca
rr

,e
d 

8 

P
ro

gr
es

si 
R

em
ar

ks
 

9 P
en

di
ng

 

P
en

di
ng

 

P
en

di
ng

 

P
en

di
ng

 

.- t..
J 



2 
3 

4 
5 

6 
7 

8 
9 

,
~
 
-_ 

.. 
--

._
--

--
-
-

H.
 

M
. 

5.
 

Th
e 

C
hi

lli
 

G
ro

w
er

s 
(B

en
ef

it)
 

25
.7

.1
99

7 
P

en
di

ng
 

B
ill

, 
19

97
 

by
 

Sh
ei

 
R.

 
S

am
ba

si
va

 R
ao

, 
M

. P
. 

6.
 

Th
e 

To
ba

cc
o 

G
ro

w
er

s 
(B

en
ef

it)
 

25
.7

.1
99

7 
P

en
di

ng
 

Bi
lt,

 
19

97
 

by
 

Sh
ei

 
R.

 
S

am
ba

si
va

 R
ao

, 
M

.P
. 

7.
 

Th
e 

G
ov

er
nm

en
t 

of
 

U
ni

on
 

25
.7

.1
99

7 
P

en
di

ng
 

Te
rr

ito
ry

 
01

 
La

ks
ha

dw
ee

p 
B

ill
, 

19
97

 b
y 

S
hr

i 
B

as
ud

eb
 A

ct
18

ria
. 

M
.P

. 

8.
 

Th
e 

S
ta

te
 0

1 
U

tta
ra

kh
an

d 
Bi

ll,
 

25
.7

.1
99

7 
P

en
di

ng
 

.... ..... 
19

97
 

by
 

S
hr

i 
Ja

i 
P

ra
ka

sh
 

A
ga

rw
al

, 
M

.P
. 

., 
Th

e 
S

ta
te

 
01

 
V

id
ar

bh
a 

B
ill,

 
25

.7
.1

99
7 

P
en

di
ng

 
J
. 

19
97

 
by

 
S

hr
i 

B
an

w
ar

i 
La

l 
P

ur
oh

it,
 

M
.P

. 

10
. 

Th
e 

S
ta

te
 

01
 

U
tta

ra
nc

ha
l 

B
ill,

 
2

5
7

1
9

9
7

 
P

en
di

ng
 

19
97

 
by

 
S

hr
i 

B
ac

hi
 

S
in

gh
 

R
aw

at
, 

M
.P

. 

11
. 

Th
e 

S
la

te
 

01
 

V
an

an
ch

al
 

Bi
lt,

 
25

.7
.1

99
7 

P
er

.d
in

g 
19

97
 

by
 

S
hr

i 
R

L
P

. 
V

er
m

a.
 

M
.P

. 

12
. 

Th
e 

M
ah

ar
as

hl
ra

 
25

.7
.1

99
7 

P
en

di
ng

 
R

eo
rg

an
is

at
io

n 
Bi

lt.
 

19
97

 
by

 
S

h,
i 

D
at

ta
 M

eg
he

, 
M

.P
. 

-
-
-
-
-
-
-
-
-



-
-
-
-
-

-
--

--
--

--
-_

._
-

2 
3 

4 
5 

6 
7 

8 
9 

_
._

._
. 

-
--

-
-
-
~
-
-
-
.
 

H
. 

M
 

13
. 

Th
e 

P
ub

lic
 

S
ec

to
r 

E
nt

er
pr

is
es

 
25

.7
.1

99
7 

P
en

di
ng

 
D

ev
el

op
m

en
t 

B
an

k 
of

 I
nd

ia
 B

ill.
 

19
97

 b
y 

S
hr

i G
eo

rg
e 

Fe
rn

an
de

s.
 

M
.P

. 

14
. 

Th
e 

R
ec

ov
er

y 
01

 
D

eb
ts

 d
ue

 1
0 

25
.7

.1
99

7 
P

en
di

ng
 

Ba
nk

s 
an

d 
Fi

na
nc

ia
l 

In
st

itu
tio

ns
 

(A
m

en
dm

en
t) 

Bi
n.

 
19

97
 

(A
m

en
dm

en
t o

f s
ec

tio
n 

1.
 n

c.
) 

by
 

S
hr

i 
G

eo
rg

e 
Fe

rn
an

de
s.

 M
.P

. 

15
. 

Th
e 

R
ep

re
se

nt
at

io
n 

01
 

th
e 

25
.7

.1
99

7 
P

en
di

ng
 

Pe
op

le
 

(A
m

en
dm

en
t) 

Bi
ll.

 
19

97
 

.....
. 

(I
ns

er
tio

n 
of

 n
ew

 s
ec

tio
n-

88
) 

by
 

~
 

S
hr

i P
ra

bh
u 

D
ay

al
 K

at
he

ria
. 

M
.P

. 

16
. 

Th
e 

In
di

an
 

P
en

al
 

C
o(

Ie
 

25
.7

.1
99

7 
P

en
di

ng
 

(A
m

en
dm

en
t) 

Bi
n.

 
19

97
 

(A
m

en
dm

en
t 

o
f 

se
ct

io
n 

37
6J

 
II

 
Sh

ri 
P

ra
bh

u 
D

ay
al

 K
at

he
ria

. 
M

P
. 

17
. 

Th
e 

S
cr

ut
in

y 
of

 
A

ss
et

s 
01

 
25

.7
.1

99
7 

P
en

di
ng

 
M

in
is

te
rs

. 
M

em
be

rs
 

01
 

P
ar

lia
m

en
t 

an
d 

P
ub

lic
 S

er
va

nt
s 

Bi
ll.

 
19

97
 b

y 
8h

ri 
P

ra
bh

u 
D

ay
al

 
K

at
he

ria
. 

M
.P

. 



2 
3 

4 
5 

6 
7 

8 
9 

H.
 

M
. 

18
. 

Th
e 

P
re

ve
nt

io
n 

01
 

In
su

lts
 

to
 

25
.7

.1
99

7 
P

en
di

ng
 

N
at

io
na

l 
H

on
ou

r 
(A

m
en

dm
en

t) 
Bi

ll.
 

19
97

 
(l

ns
~r

t;
on

 
o

f 
n~

"'
 

5l
'C

/;o
n 

4)
 

by
 

S
hr

i 
R

 
S

am
ba

si
va

 R
ao

. 
M

. P
. 

19
. 

Th
e 

P
ro

hi
bi

tio
n 

01
 E

xt
ra

va
ga

nt
 

25
.7

.1
99

7 
P

en
di

ng
 

E
xp

en
di

tu
re

 o
n 

M
ar

ria
ge

s 
Bi

ll.
 

19
97

 
by

 
Sh

ri 
R

 
S

am
ba

si
va

 
R

ao
. 

M
.P

. 

20
. 

Th
e 

D
is

cl
os

ur
e 

01
 

As
se

ts
 

by
 

25
.7

.1
99

7 
P

en
di

ng
 

M
in

is
te

rs
. 

M
em

be
rs

 
01

 
-

P
ar

lia
m

en
t 

an
d 

C
iv

il 
S

er
va

nt
s 

v.
 

Bi
ll.

 1
99

7 
by

 S
hr

i 
G

.A
. 

C
ha

ra
n 

R
ed

dy
. 

M
.P

. 

21
. 

Th
e 

H
ig

h 
C

ou
rt 

01
 

A
nd

hr
a 

25
.7

.1
99

7 
P

en
di

ng
 

P
ra

de
sh

 
(E

st
ab

lis
hm

en
t 

01
 

a 
P

er
m

an
en

t 
Be

nc
h 

al
 

V
is

ak
ha

pa
ln

am
) 

B~
I.
 

19
97

 
by

 
O

r. 
M

. 
Ja

ga
nn

at
h.

 M
.P

. 

22
. 

Th
e 

S
pe

ci
al

 C
ou

rts
 l

or
 W

om
en

 
25

.7
.1

99
7 

Pe
nd

in
g 

Bi
ll.

 1
99

7 
by

 S
hr

i 
C

hi
tta

 B
as

u.
 

M
.P

. 



2 
3 

4 
5 

6 
7 

B
 

9 
-
~
-
-
-
-
-
-
-
-
~
-
-
.
-
,
 
--

--
--

--
-

-
-
-
-
_

._
-
-

H
. 

M
. 

23
. 

Th
e 

P
op

ul
al

io
n 

C
on

tro
l 

Bi
ll.

 
25

.7
.1

99
7 

0-
19

 
P

en
di

ng
 

19
97

 
by

 
Sh

ri 
D

hi
re

nd
ra

 
m

in
ut

es
 

Ag
ar

w
al

. 
M

.P
. 

ta
ke

n 
on

 
in

tr
M

t 
--

lio
n 

01
 

Bi
lls

 a
t 

SI
. 

N
os

. 
1 

:0 23
. 

24
. 

Th
e 

C
on

st
itu

tio
n 

(A
m

en
dm

en
t) 

6.
9.

19
96

 
63

.1
99

7 
'-1

2 
N

IL
 

N
IL

 
W

,lh
-

Bi
ll. 

19
96

 (
O

m
is

si
on

 o
f 

ar
ti
cl
~ 

21
.3

.1
99

7 
(e

xc
l~

d-
dr

aw
n 

44
, 

et
c.

} 
by

 
S

hr
i 

B
ha

gw
an

 
2.

5.
19

97
 

in
g 

7 
Sh

an
ka

r 
R

aw
at

. 
M

.P
. 

16
.5

.1
99

7 
ho

ur
s 

(F
ou

rth
 

&
 

55
 

S
es

si
on

) 
m

in
ut

es
 

25
.7

.1
99

7 
ta

ke
n 

du
rin

g 
..... 0

-
Fo

ur
th

 
Se

ss
io

n)
 

25
. 

Th
e 

A
bo

lit
io

n 
of

 
B

eg
gi

ng
 

Bi
ll,

 
20

.1
2.

19
96

 
2.

5.
19

97
 

2-
55

 
N

IL
 

N
IL

 
N

eg
al

iv
ed

 
19

96
 

by
 

D
r. 

T.
 

S
ub

ba
ra

m
i 

(F
ou

rth
 

(e
xc

lu
d-

R
ed

dy
, 

M
.P

. 
S

es
si

on
) 

in
g 

04
 

25
.7

.1
99

7 
m

in
ut

es
 

B.
B.

19
97

 
ta

ke
n 

du
rin

g 
F

ou
rt

l 
S

es
si

on
) 

26
. 

Th
e 

H
ig

h 
C

ou
rt 

of
 

G
uj

ar
at

 
B

.8
.1

99
7 

P
en

di
ng

 
E

st
ab

lis
hm

en
t 

of
 

a 
P

er
m

an
en

t 
B

en
ch

 a
t 

R
ai

ko
t) 

Bi
ll,

 
19

97
 b

y 
S

hr
i 

D
ile

ep
 S

an
gh

an
i, 

M
.P

. 
27

. 
Th

e 
S

id
de

sh
w

ar
 N

at
io

na
l T

ec
h·

 
8.

8.
19

97
 

P
en

di
ng

 
ni

ca
I 

U
ni

ve
rs

ity
 

Bi
M

, 
19

97
 

by
 

S
hr

i 
Li

ng
ra

j 
V

al
ya

l. 
M

.P
. 

-
-
-

-
-
-
-
-
-
-
-
-
-



2 
3 

4 
5 

6 
7 

8 
9 

H
. 

M
. 

28
. 

Th
e 

C
on

st
itu

tio
n 

(A
m

en
dm

en
t)

 
8.

8.
19

97
 

-
P

en
di

ng
 

B
ill.

 1
99

7 
(A

m
en

dm
en

t 
of

 a
rt

ic
le

 
31

1)
 

by
 

S
hr

i 
B

as
ud

eb
 A

ch
ar

ia
. 

M
.P

. 

29
. 

T
he

 
C

on
st

itu
tio

n 
(A

m
en

dm
en

t)
 

8.
8.

19
97

 
-

P
en

di
ng

 
Bi

ll.
 1

99
7 

(A
m

en
dm

en
t 

of
 a

rti
cl

e 
58

. 
et

c)
 

by
 

S
hr

i 
G

eo
rg

e 
Fe

rn
an

de
s.

 M
.P

. 

30
. 

Th
e 

C
on

st
itu

lio
n 

(A
m

en
dm

en
t)

 
8.

8.
19

97
 

-
P

en
di

ng
 

Bi
ll.

 
19

97
 

(In
se

rti
on

 
of

 
ne

w
 

ar
tic

le
 

15
1A

. 
et

c.
) 

by
 S

hr
i 

G
.A

. 
..... 

C
ha

ra
n 

R
ed

dy
. 

M
.P

. 
-..

J 

31
. 

Th
e 

C
om

pu
ls

or
y 

P
hy

si
ca

l 
8.

8.
19

97
 

-
P

en
di

ng
 

E
du

ca
tio

n 
An

d 
S

po
rt

s 
Bi

R.
 

19
97

 
by

 S
hr

i 
V

ija
y 

G
oe

I. 
M

.P
. 

32
. 

Th
e 

C
on

st
itu

tio
n 

(A
m

en
dm

en
t)

 
8.

8.
19

97
 

-
P

en
di

ng
 

B
ill.

 
19

97
 

(ln
se

nt
io

n 
of

 
ne

w
 

ar
tic

le
 9

A
) 

by
 S

hr
i 

G
.A

. 
C

ha
ra

n 
R

ed
dy

. 
M

.P
. 

33
. 

Th
e 

C
on

st
itu

tio
n 

(A
m

en
dm

en
t)

 
8.

81
99

7 
-

P
en

di
ng

 
B

ill
. 

19
97

 (
Ih

se
rt

io
n 

o
f n

ew
 a

rti
cl

e 
31

) 
by

 S
hr

i 
C

hi
tta

 B
as

u.
 M

.P
. 



2 
3 

4 
5 

6 
7 

8 
9 

-
-
-
-
~
-
-
~
~
-

-
-
-
-
-
-

34
. 

Th
e 

C
on

st
itu

tio
n 

(A
m

en
dm

en
t) 

8.
8.

19
97

 
P

en
di

ng
 

Bi
ll.

 1
99

7 
(In

se
rti

on
 o

f n
ew

 a
rt;

-
cl

e 
74

A,
 

et
c.

) 
by

 
S

hr
i 

C
hi

tta
 

Ba
su

. 
M

.P
. 

35
. 

Th
e 

C
on

st
itu

tio
n 

(A
m

en
dm

en
t) 

8.
8.

19
97

 
Pe

nd
m

g 
Bi

ll.
 

19
97

 (
S

ub
st

itu
tio

n 
of

 n
ew

 
ar

tic
le

 
fo

r 
ar

tic
le

 
48

A
) 

by
 

Sh
ri 

C
hi

tta
 8

as
u.

 M
.P

. 

36
. 

Th
e 

C
on

st
itu

tio
n 

(A
m

en
dm

B
flt

) 
8.

8.
19

97
 

P
en

di
ng

 
am

. 
19

97
 (

A
m

en
dm

en
t 

of
 a

rti
-

Cl
e 

23
9M

) 
by

 
S

hr
i 

K.
L.

 
Sh

ar
m

a.
 M

.P
. 

..... 
37

. 
Th

e 
Ja

m
ia

 
M

ill
is

 
Is

la
m

ia
 

88
.1

99
7 

0-
09

 
P

en
di

ng
 

oc
 

(A
m

en
dm

en
t) 

Bi
ll.

 
19

97
 

m
in

ut
es

 
(A

m
en

dm
en

t 
01

 t
he

 L
on

g 
Ti

tle
. 

ta
ke

n 
on

 
et

c.
) 

by
 S

hr
i 

G
.M

. 
B

an
at

w
al

la
. 

in
tro

ou
c-

M
P

. 
lio

n 
01

 
B

ill
s 

at
 S

I. 
N

os
. 

26
 

to
 3

7.
 

38
. 

Th
e 

P
riv

at
e 

In
ve

st
ig

at
or

s 
Bi

ll.
 

19
.7

.1
99

6 
8.

8.
19

97
 

0-
24

 
N

IL
 

N
IL

 
D

is
cu

s-
19

96
 b

y 
Sh

ri 
Ar

na
r 

Pa
l 

S
in

gh
. 

si
on

 
on

 
M

.P
. 

th
e 

m
o-

tio
n 

fo
r 

co
ns

id
e-

ra
tio

n 
no

t 
co

n-
du

de
d.

 
P

en
di

ng
. 



SUMMARY 

1. Bills pending at the end of the last session ..... .... ... ..... 121 
2. Bills introduced ............................................................. 35 
3. Bills withdrawn ............................................................. . 
4. Bills negatived ............................................................. .. 
5. Bills removed from the Register of Pending Bills......... 2 
6. Bills part-discussed..... .................................................. 1 
7. Bills pending at the end of the Session vide para No: 

1451 of Bulletin Part II, dated 8.9.1997........................ 152 

19 



5.
 

C
O

M
M

IT
TE

ES
 

(I)
 F

in
an

ci
al

 C
om

m
itt

ee
s 

~
-
-
-
-
-
-
-
-
-
-
-
-
-

~
-
-
-
-
.
-
-

--
--

-
N

am
e 

01
 C

om
m

itt
ee

 
N

o.
 0

1 
D

ur
at

io
n 

A
ve

ra
ge

 
S

tu
dy

 
R

ep
or

ts
 p

re
se

nt
ed

 
R

em
ar

ks
 

si
lti

ng
s 

pe
rc

en
-

To
ur

s!
 

H
. 

M
. 

ta
ge

 0
1 

lo
ca

l 
O

rig
in

al
 

A
ct

io
n 

al
le

n-
vi

si
ts

 
ta

ke
n 

da
nc

e 
by

 
un

de
r-

m
em

be
rs

 
ta

ke
n 

~
-
-
-
-
-
-
-
-
-
-
-
-
-

C
om

m
itt

ee
 o

n 
2 

25
 

42
%

 
E

st
im

at
es

 

C
om

m
itt

ee
 

on
 

P
ub

lic
 

00
 

59
%

 
U

nd
er

ta
ki

ng
s 

C
om

m
itt

ee
 

on
 

P
ub

lic
 

4 
7 

30
 

42
.5

%
 

IV
 

A
cc

ou
nt

s 
(M

ai
n 

0 

C
om

m
itt

ee
) 

(W
or

ki
ng

 
15

 
33

%
 

G
ro

up
) 

8 
11

 
10

 
44

%
 

2 





2 
3 

4 
5 

6 
7 

8 

6.
 

C
om

m
itt

ee
 o

n 
Fo

od
, 

C
iv

il 
Su

p-
00

 
51

.7
/4

3%
 

-
W

or
k 

re
la

tin
g 

pl
ie

s 
an

d 
Pu

bl
ic

 D
is

tri
bu

tio
n 

10
 s

tu
dy

 t
ou

r 
of

 C
om

m
itt

ee
 

10
 

A
m

rit
sa

r 
on

 
2 

&
 

3 
S

ep
te

m
be

r. 
19

91
 

w
as

 
do

ne
 

du
rin

g 
th

is
 p

er
io

d.
 

7. 
C

om
m

iII
ee

 o
n 

La
bo

ur
 a

nd
 W

ei
-

2 
3 

15
 

21
.5

%
 

la
re

 

8.
 

Co
m

m
itte

e 
on

 
P

et
ro

le
um

 
&

 
4 

4 
45

 
36

.6
%

 
t,

J 

C
he

m
ic

al
s 

t.
J 

9.
 

C
om

m
itt

ee
 o

n 
R

ai
lw

ay
s 

5 
9 

55
 

·4
2%

 
2 

10
. 

C
om

m
itl

ee
 o

n 
U

rb
an

 a
nd

 R
ur

al
 

00
 

39
%

 
D

ev
el

op
m

en
t 



(II
I) 

C
om

m
itt

ee
s 

ot
he

r 
th

an
 F

in
an

ci
al

 a
nd

 S
ta

nd
in

g 
C

om
m

itt
ee

s 

51
. 

N
am

e 
of

 C
om

m
iH

ee
 

N
o.

 o
f 

D
ur

at
io

n 
A

V
9f

ag
e 

S
tu

dy
 

R
ep

or
t 

P
re

se
nt

ed
 

R
em

ar
ks

 
No

. 
S

itt
in

gs
 

H
. 

M
. 

pe
rc

en
ta

ge
 

T
ou

rs
! 

of
 a

H
er

l-
Lo

ca
l 

O
rig

in
al

 
A

ct
io

n 
da

nc
e 

by
 

. v
is

its
 

ta
ke

n 
m

em
be

rs
 

U
O

de
r-

ta
ke

n 

2 
3 

4 
5 

6 
7 

8 
9 

1.
 

B
us

in
es

s 
A

dv
is

or
y 

C
om

m
itt

ee
 

3 
2

3
0

 
64

.4
4%

 
3 

2.
 

C
om

m
itt

ee
 o

n 
P

riv
ile

ge
s 

5 
6.

30
 

45
%

 
··

1 
1.

05
 

62
.1

%
 

3.
 

C
om

m
itt

ee
 

on
 

A
bs

en
ce

 
of

 
0

2
0

 
40

%
 

M
em

be
rs

 
N

 
4.

 
C

om
m

itl
ee

 
on

 
G

ov
er

nm
en

t 
1

0
0

 
60

%
 

·1
 

• U
nd

er
-

~
 

A
ss

ur
an

ce
s 

ta
ke

n 
by

 
5.

 
C

om
m

itt
ee

 o
n 

P
ap

er
s 

La
id

 o
n 

C
ha

irm
an

 
th

e 
Ta

bl
e 

6.
 

C
om

m
itt

ee
 o

n 
P

et
iti

on
s 

3 
6

0
0

 
50

%
 

1 
7.

 
C

om
m

itt
ee

 
on

 
P

riv
at

e 
2 

1
0

0
 

43
.3

%
 

2 
M

em
be

rs
' 

B
ill

s 
an

d 
R

es
ol

ut
io

ns
 

8.
 

Jo
in

t C
om

m
itt

ee
 o

n 
O

ffi
ce

s 
of

 
1

0
0

 
50

%
 

P
ro

fit
 

9.
 

C
om

m
itt

ee
 o

n 
th

e 
W

el
fa

re
 o

f 
6 

10
 3

0 
41

.1
1%

 
2 

Sc
he

du
le

d 
C

as
te

s 
an

d 
S

ch
ed

ul
ed

 T
rib

es
 

··
S

tu
dy

 g
ro

up
 o

f 
th

e 
C

P
R

 v
is

ite
d 

A
m

rit
sa

r, 
U

ni
te

d 
K

in
gd

om
 a

nd
 U

ni
te

d 
S

ta
te

s 
of

 A
m

er
ic

a.
 



1.
 

2 
3 

4 
5 

6 
7 

8 
9 

10
. 

R
ul

es
 C

om
m

itt
ee

 
0

4
0

 
47

%
 

11
. 

(i)
H

ou
se

 C
om

m
itt

ee
 

2
3

0
 

75
%

 
(ii

)S
ub

-C
om

m
itt

ee
 o

n 
A

m
en

iti
es

 
1 

2
0

0
 

50
%

 
12

. 
C

om
m

itt
ee

 
on

 
S

ur
bo

rd
in

at
e 

2 
2 

45
 

56
.6

6%
 

Le
gi

sl
at

io
n 

13
. 

Jo
in

t 
C

om
m

itt
ee

 o
n 

S
al

ar
ie

s 
2 

2
3

0
 

65
%

 
an

d 
A

Io
w

an
ce

s 
of

 M
em

be
rs

 
of

 P
8I

Ia
m

en
t 

14
. 

G
en

er
al

 P
ur

po
se

s 
C

om
m

itt
ee

 
1

0
0

 
48

%
 

15
. 

R
ai

lw
ay

 
C

on
ve

nt
io

n 
C

om
m

itt
ee

 
16

. 
Se

le
ct

 
C

om
m

itt
ee

 
on

 
2 

45
 

73
%

 
C

on
st

itu
tio

n 
(S

ch
ed

ul
ed

 
N

 
Tr

ib
es

) 
O

rd
er

 
(A

m
en

dm
en

t) 
~
 

B
iI,

 
19

96
 

17
. 

Jo
in

t 
C

om
m

itt
ee

 
on

 
th

e 
4 

8 
35

 
34

%
 

B
ro

ad
ca

st
in

g 
Bi

ll,
 1

99
7 

(a
pp

ro
x,

) 



D
at

e 

6.
8.

19
97

 

S
ub

je
ct

 M
at

te
r 

Th
e 

In
su

ra
nc

e 
R

eg
ul

at
or

y 
Au

th
L.

r.t
y 

B
ill

. 
19

96
 

6.
 

D
IV

IS
IO

N
S 

B
rie

f 
qu

es
tio

n 
on

 
w

hi
ch

 D
iv

is
io

n 
w

as
 s

ou
gh

t 

O
n 

th
e 

m
ot

io
n 

lo
r 

ad
op

tio
n 

01
 

A
m

en
dm

en
t 

N
o.

 
12

 t
o 

C
la

us
e 

13
 m

ov
ed

 b
y 

S
hr

i 
N

irm
al

 K
an

ti 
C

ha
tle

rje
e 

-
-
-
-
-
-
-
-
~
-
-
-

R
es

ul
t 

N
eg

at
iv

ed
 

A
ye

s-
-4

3 
N

o
e

s-
2

2
8

 

R
em

ar
k 

By
 d

is
tr

ib
ut

io
n 

01
 

sl
ip

s 

I\
) 

(1
1 



S
ub

je
ct

 

S
up

pl
em

en
ta

ry
 D

em
an

ds
 l

or
 

G
ra

nt
s 

in
 r

es
pe

ct
 o

f 
B

ud
ge

t 
(R

ai
lw

ay
s)

 l
or

 1
99

7-
98

 

S
up

pl
em

en
ta

ry
 D

em
an

ds
 l

or
 

G
ra

nt
s 

in
 r

es
pe

ct
 o

f 
B

ud
ge

t 
(G

en
er

al
) 

lo
r 

19
97

-9
8 

7.
 F

IN
A

N
C

IA
L 

B
U

SI
N

ES
S 

D
at

e 
01

 P
re

se
nt

at
io

n 
O

at
e(

s)
 0

1 
D

is
cu

ss
io

n 

2 
3 

(i)
 R

ai
lw

ay
 B

ud
ge

t 

29
.7

.1
99

7 
7.

81
99

7 
D

is
cu

ss
io

n 
an

d 
11

 .8
.1

99
7 

vo
tin

g 
on

 
12

.8
.1

99
7 

S
up

pl
em

en
ta

ry
 

D
em

an
ds

 l
or

 
G

ra
nt

s 
(R

ai
lw

ay
s)

 

(ii
) 

G
en

er
al

 B
ud

ge
t 

5.
8.

19
97

 
12

.8
.1

99
7 

D
is

cu
ss

io
n 

an
d 

13
.8

.1
99

7 
vo

tin
g 

on
 

S
up

pl
em

en
ta

ry
 

D
em

an
ds

 l
or

 
G

ra
nt

s 
(G

en
er

al
) 

Ti
m

e 
ta

ke
n 

4 H
 

M
 

11
 

07
 

3 
55

 

I\
) 

Q
) 



51 
No. 

1. 

2 

3. 

8. LEAVE OF ABSENCE 

Name 01 Members 

5hri 5.D.NR. Wadiyar 

5hri G. Mallikarjunappa 

5hri Anant Kumar Hegde 
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23.7,1997 

to 
14.8.1997 
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MOTIONS UNDER RULES 191 AND 342 

SUMMARY 
1. f\ju. of notices received 
2. No. of Motions admitted 
3. No. of discussions held 
4. No. of motions remained part-

discussed 
5. Time taken 

29 

180 
49 

3 

90 hours and 14 minutes 



10. OATH OR AFFIRMATION 

SI. Name 01 Constituency / Oath Language Date 01 
No. Member State in which laking Oath 

Oath 
made 

-~ .. ---
1. Shri Sa bastian Paul Emakulam Oath English 23-7-1997 

Kerala 
2. Shri Naveen Patnaik Aska-Orissa Oath English 23-7-1997 
3. Shri Lal Bihari Tiwari East Delhi- Oath Hindi 23-7-1997 

(N.C.T.ol 
Delhi), Delhi 

30 



11. OBITUARY REFERENCES 

SI. Name of Member Date of Date of Time 
No. and particulars death obituary taken 

References H. M. 
-_._---- _._-----_." 

2 3 4 5 
--------

1. Smt. Renuka Ray 11.04.1997 
(Member Central 
Legislative 
Assembly, Constituent 
Assembly, Provisional 
Parliamen,t and Second 

l2 
Lok Sabha) 
Shri Deep Narain Ban 09.05.1997 
Mahanth 

r3. 
(Member Eighth Lok Sabha) 
Shri Y. Ramakrishna 25.05.1997 
(Member Ninth Lok Sabha) 

'/..4. Shri Anand Narain Mulla 12.0S.1997 23.07.1997 0 9 
(Member Fourth Lok 

~abha) 
5. Shri Hari Krishna Shastri 170S1997 

(Member Fourth, Seventh 

J- and Eighth Lok Sabha) 
Shri Yamuna Prasad Shastri 20.06.1997 
(Member Sixth and Ninth 
Lok S/ilbha) '\.. ¥ Shti Er~smo de Sequeira lS.07.Hl97 
(Member Fourth and Filth 
Lok Sabha) 

~ MOhammad Asrar Ahmad 01.09.1995 29.07.1997 0 4 

/ (Member Seventh Lok Sabha) 
Shri Bijoy Singh Nahar 15.0S.1997 31.07.1997 0 4 
(Member Sixth Lok Sabha) 

09.07.1997J -1-10. Shri C. Ramasamy Mudaliar 
(Member First Lok Sabha} 

11. Victims of Flash floods in Shimla 14.08.1997 0 4 
and Kinnaur 
(Himachal Pradesh) 

31 



·_-
2 ) 4 '\ 

.. f12. Shri Dwarita Nath Das 18.08.1997 26.081997 0 4 
(Silting Member of Eleventh 
Lok Sabha and Member . Tenth Lok Sabha) 

--:-13 Shri Babunalh Singh 18.07.1997 27.08.1997 0 3 
(Member from First to Filth 

-h4. 
Lok Sabha) 
Shri Zulfiquarulle 1701.19g~J 
(Member Si:rth Lok Sabha) 01.09.1997 0 5 

... 15. Shri Kansari Halder 29.081997 
(Member Second and 
Fourth Lok Sabha) 

32 



(a) 
(b) 

12. PAPERS LAID ON THE TABLE 

By COl/arnmant 
By Private Members 

33 

496 
Nil 



13. PERSONAL EXPLANATION 

Name 01 the 
Member who made 
the Personal 
Explanation 

Briel Subject 

UNDER RULE 357 

Date Time taken 
H. M. 

Shri Banwari Lal 
Purohit 

Regarding certain 25.7.1997 0.01 
remarks made about 
him by Shri Tariq 
Anwar during the 
discussion on Motion 
regarding recent 
developments in Bihar, 
on 2S July, 1997. 
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14. PETITIONS 

Presented by Members ... Four 
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15. QUESTIONS 

(I) Starred Questions 
(a) Number of Questions put down in 

Question Lists for oral answers 
(b) Number of Questions orally answered 

(II) Short Notice Questions 
(a) Number of Questions put down in Short 

Notice Question List 
(b) Number of Short Notice Questions orally 

answered 
(III) Unstarred Qu~stlons 

(a) Number of Questions put down in 
Question Lists for written answers 

(b) Number of Questions for which written 
answers were laid on the Table including 
those put down for oral answers but not 
reached for oral answers 

340 

64 

NIL 

NIL 

3756* 

4032 

------------------ .. ----
·Including 1 Unstarred Question deleted from tho list. 
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16. RESOLUTIONS 

(I) Resolution placed before the House by the Speaker 

Subject 

Commemoration of 
the Golden Jubilee of 
Independence of the 
country and selling 
the "Agenda for 
India" on the historic 
occasion 

Date 01 
placing 
belore 
the 
House 

1.9.1997 

-----------------

Time 
taken 
----
H M 

00 08 

--.. ---
Ministry! Remarks 
Department 
concerned 

Prime Adopted 
Minister's unani-
Office mously 
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DISCUSSIONS ON MATTERS OF URGENT PUBLIC 
IMPORTANCE FOR SHORT DURATION DISCUSSION UNDER 

RULE 193 

SUMMARY 

No. of notices received 
No. of discussions admitted 
No. of discussions held 
No. of discussions remained part-discussed 
Total time taken 

42 

74 
3 
2 

11 hours and 22 
minutes 



18. SPEAKERIDEPUTY SPEAKER/CHAIRMAN 
Announcements/ObservatlonsIReferencesIRullngs 

S.No. Subject 

1. Observation regarding the installation 01 
certain new cameras in the Lok Sabha 
Chamber. 

2. Relerence to the 52nd Anniversary 01 the 
dropping 01 atomic bombs on the Japanese 
cities 01 Hiroshima and Nagasaki and 
homage to victims 01 the atomic holocaust. 

3. Relerence to the 55th Anniversary 01 the 
'Quit India' movement launched or the 
9th August, 1942. 

4. Announcement regarding procedure to be 
lollowed during discussion on the Motion to 
be taken up during the Special session 01 
Lok Sabha on the Golden Jubilee 01 India's 
Independence. 

5. 

6. 

7. 

Announcement by the Speaker that as 
agreed to by the Leaders 01 Parties/Groups, 
the Lok Sabha would sit on Saturday, the 
30th August and Monday, the 1st 
September, 1997. 

Announcement regarding allowing the 
Members to lay their written speeches on 
the Table 01 the House. 

Concluding observation on the motion under 
consideration 01 the House on 1.9.1997. 

43 

By whom Date 

The Chairman 1.8.1997 

The Speaker 6.8.1997 

The Speaker B.B.I997 

The Speaker 26.8.1997 

The Speaker 29.8. 1997 

The Chairman 30.8.1997 

The Speaker 1.9.1997 



190 STATEMENTS 

(I) Statements made/lald by Ministers under Rule 372 

S.No. Brief Subj8Ct Name of Minister 

1 . The Act 01 desecration 01 Shri Indrajit 
statue 01 Dr. B.A. Ambedkar Gupta 
and police firing in Mumbai. 

2. Government Business lor the Shri Srikanta 
week commencing the 28th Kumar Jena 
July, 1997. 

3. The NaQaland Peace Talks Shri I.K. 
Gujaral 

04. Collision between Karnataka Shri Ram Vilas 
Express a-.d Himsagar Express Paswan 

5. Government Business lor the Shri Srikanta 
week commencing the 4th Kumar Jena 
August, 1997. 

6. Regarding seeking Army Shri Indrajil 
assistance by C.B.1. lor Gupta 
execution 01 a warrant 01 arrest 
in Patna. 

7. Recommendation 01 the @Shri Srikanta 
Governing Board 01 Rashtriya Kumar Jena 
Mahila Kosh to permit the sell· 
help group to determine the 
interest rate of lending to its 
members. 

8. Government Business for \he Shri Srikanta 
week commencing the 11 th Kumar Jena 
August, 1997. 

• Members asked clarificatory questions. 
@ Laid on behall of Shri S.A. Bommai. 
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Date Time taken 
H. M. 

23.7.97 o 30 

25.7.97 o 01 

25.7.97 a 05 

2B.7.97 a 24 

01.B.97 a 01 

01.B.97 a 15 

04.B.97 o 01 

08.8.97 o 01 



S.No. Brief Subleet Name of Minister Date Time taken 
H. M. 

9. An accident occurred on Shri M. 08.8.97 0 03 
8 August. 1997 at Madras Arunachalam 
Fertilizers Ltd. at Manali near 
ChennaL 

10. Abduction of Shri Sanjay Shri Indrajit 14.897 0 07 
Ghosh-A Social Worker in Gupta 
Assam. 
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(II) Matters Under Rule 377 
PosItion regarding receipt of replies from Mmistfles concerned durmg 11th Lol< 

Sabha as on ff.9. f997 

Total No. 0' replies sent Percentage 
No. 0' to members by 0' replies 
maners Ministers and senl to members by 
raised copies the Ministers 

endorsed to Lok 
Sabha Secretarial 

First Session 23 16 69.57 
(22.5.1996 
10 
12.6.1996) 

Second Session 159 102 64.15 
(10.7.1996 
to 
13.9.1996) 

Third Session 115 69 60.00 
(20.11.1996 
to 
20.12.1996) 

Fourth Session 225 119 52.69 
(20.2.1997 
to 
16.5.1997) 

Filth Session 106 8 7.55 
(23.7.1997 
to 
01.9.1997) 
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(iii) Statement Showing Time spent on Disorderely Scene/ 
Interruptions In the 

House During Fifth Session, Eleventh Lok Sabha. 
- ----------------------

Time Spent 

H M 
23.7.97 o 45 

47 

Remarks 

Interruptions started at 1200 hrs. Lok 
Sabha adjourned at 12.48 hrs. to meet 
again at 14.00 hrs. 



(iv) Statement Indicating Matters Raised after Question Hour and 
before taking up of the Listed Business and time taken 
thereon during the Eleventh Lok Sabha Fifth Session. 

Date Number 01 Number 01 Time taken 
mal1er raised members 

who spoke H. M. 

23.7.1997 2 7 o 16 
24.7.1997 NIL NIL NIL 
25.7.1997 NIL NIL NIL 
2B.7.1997 6 13 o 52 
29.7.1997 NIL NIL NIL 
30.7.1997 27 36 1 56 
31.7.1997 23 29 153 
1.B.1997 NIL NIL NIL 
2.B.1997 23 30 1 47 
5.B.1997 11 25 1 27 
6.B.1997 NIL NIL NIL 
7.B.1997 45 4B 154 
B.B.1997 2 15 1 11 
11.B.1997 35 40 2 01 
12.B.1997 1 7 o 24 
13.B.1997 3 13 o 55 
14.B.1997 13 22 1 4B 

191 2B5 16 24 
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20. Statement Showing Time Taken on various kinds 0' 
Business Transacted During the Fifth Session of Eleventh 
Lok Sabha 

_._----------------
Business Time taken 

(a) Government Bills ~ 

(b) Private Member's Bills V 
BUDGETS-

(It) Railway Budget 
(b) General Budget 

DISCUSSIONS-

H 

2 

11 
4 

11 
3 

(a) Half-an-hour Discussions (Rule 55) 1 
(b) Short Duration Discussions (Rule 193) 11 

MATTERS OF URGENT 
PUBLIC IMPORTANCE 16 
RAISED AFTER THE 
QUESTION HOUR 
MATTERS UNDER RULE 377 2 

MOTIONS-
Motion unoer rules 191 and 342 90 

QUESTIONS 11 

RESOLUTIONS-

(a) Resolutions placed before the House byO 
the Speaker 

(b) Statutory Resolutions 
(e) Private Member's 4 

Resolutions 

49 

M 

3 

45 
59 

07 
55 

18 
22 

24 

I ' '-" 
, -" 
\..--./" 

58 \... 

14 't../~ 

13 \...-_ 

08 L./ 

51 V 

Percentage to 
the total 
time taken 

1.1 

6.4 
2.6 

6.0 
2.1 

0.7 
6.1 
8.9 

1.6 

48.7 

6.1 

0.1 

2.6 

4 



2 3 4 

Statements (Rule 372) 1 28 v' 0.8 
OTHER MATTERS such as Papers laid on the11 37 6.2 
Table, Obituary Relerences, Ouestions 01 

'" Privileges, Points 01 Order, Personal 
Explanations etc. 

TOTAL: 185 17 100,0 

'Joint discussion took place on Statutory Resolutions-{Vide Statement No, 16 (ii)l and 
Motion for consideration of connected Government Bill [Vide Statement No, 4(i) S.No, 
13), Time taken on Joint discussion has been shown under Government Bills, 
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CORRIGENDA 

RESUME OF WORK DONE BY LOK SABHA 
(ELEVENTH LOK SABHA - FIFTH SESSION) 

.. ------ ------ ~--- ----

Page Column Line For Read 
------_._---

17 2 Insention Insertion 
(SI No. 32) 

17 2 Ihsertlon Insertion 
(SI No. 33) 

40 4 6 9.5.1977 9.5.1997 

47 under the 1200 hrs. 11 16 hrs. 
column 'Remarks' 

49 Statutory Statut0ry 

Resolutions Resolutions' 

------ ----_._-. 


